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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS/Tg
Hata § Tea Wall (SHR 1K. C. PANT): (a),
(b) and (f). Executive inquiries are being
held into every case of police firing in West
Bengal in accordance with West Bengal
Police Regulations.

(c), (d), (e), (g) and (b) Upto date informa-
tion is being obtained from the State Govern-
ment and will be laid on the Table of the
House.

ANTIQUE THIEVES GANG OPERATING IN
INDIA

192. SHRI N. K. KRISHNAN : Will
the Minister of HOME AFFAIRS/Tg #at
be pleased to state:

(a) whether it is a fact that an inter-
national gang of antique thieves are operat-
ing in India;

(b) whether it is also a fact that the man
arrested at Delhi station on June 25, 1971
with rareidols, was a person connected with
that gang; and

(¢) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS/TE
Ty § WA At (SHRI K. C. PANT) : (a)
State Governments of Andhra Pradesh,
Assam, Gujarat, Haryana and Nagaland
and all the Union Territory Administration
(except Dadra & Nagar Haveli and Pondi-
cherry) have reported that no such gang
of antique thieves is operating in their States/
Union Territory Administrations. How-
ever, the Government of Himachal Pradesh
have intimated that one such case has come
to the notice of the police in their State.

The required information is being obtain-
ed from the Governments of Bihar, Jammu
& Kashmir, Kerala, Madhya Pradesh,
Maharashtra, Mysore, Orissa, Punjab,
Rajasthan, Tamil Nadu, Uttar Pradesh and
West Bengal and the Union Territory Admi-
nistrations of Dadra & WNagar Haveli and
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Pondicherry and will be laid on the Table
of the Sabha on receipt.

(b) and (c) The Delhi Administration
have intimated that one Uma Prasad was
arrested on 25-6-71 at the Delhi Railway
Station and threc statues were recovered
from his possession. The investigation
conducted so far, does not indicate that he
is a member of any international gang of
thieves of antiques.
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1{INCREASE IN THE INCIDENCE OF CRIMES
IN THE COUNTRY

193, SHRI SURAJ PRASAD:
SHRI J. P. YADAV :

Will the Minister of HOME AFFAIRS/
s wat be pleased to state:

(a) whether it is a fact that there has been
an unprecedented increase in the number of
cases of suicides, dacoities, murders and
serious crimes during the last three years in
the country;

(b) if so, the details thereof and the caus-
es thereof and whether any instructions have
been given by Central Government to the
State Governments to check this increase in
the incidence of such cases; and

+[ 1 English translation.



